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SHRI JAGANNATH PAHADIA: It
has been said that a statement will be
made tomorrow. Therefore, the hon.
member can wait ti]l then.
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LOANS TO STATES

*812. SHRI 8. C. SAMANTA : Will
the Minister of FINANCE be pleased
to state:

(a) the steps which Planning Com-
mission have taken and propose to
take to see that the amount advanced
to the State Governments and Depart-
ments of the Central Government is
spent in time, efficiently and properly
for the purposes earmarked and
measures to be taken in cases of
violation of conditions or deviation
from main purposes; and

(b) the loans outstanding against

the States, state-wise, and the pros-
pects of their repayment?





